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{4) Consideration and passing of
the Advocates (Third Amend-
ment) Bill 1962.

(5) Further consideration of the
motion for modification of the
Conduct of Election (Second
Amendment) Rules, 1962.

(6) Further discussion of Shri
Nath Pai's motion on the
short-fall in the targets of the
Third Five Year Plan.

(7) Discussion on the manufac-
ture and sale of adulterated
and spurious drugs to be
raised by Shri Mani Ram
Bagri and others, at 3 P.M.
on Monday, the 20th August,
1962.

(8

~

Discussion on the Report of
the Life Insurance Corpora-
tion of India for the year
ended 31st December, 1959,
along with the Audited Ac-
counts, laid on the Table of
the House on the 12th De-
cember, 1960, on a motion to
be moved by Shri Ram Ratan
Gupta and others, at 3 P.M.
on Wednesday, the 22nd
August, 1962,

12.05 hrs.

DEMANDS FOR SUFPLEMENTARY
GRANTS (RAILWAYS) 1962-63

Mr. Speaker: The House will now
take up discussion and voting on the
Supplementary Demands for Grants
in respect of the Budget (Railways)
for 1962-63. One hour has been allot-
ted for this.

The Deputy Minister in the Minis-~
try of Railways (Shri S. V. Rama-
swamy): Sir, two supplementary de-
mands aggregating to Rs. 17 lakhs
in respect of demands Nos. 2 and 17
have been presented consequent on
certain post-budgetary developments.
The supplementary demandg No. 2 for
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Ra. 12 lakhs is mainly for undertaking
flve surveys on different railways and
are in connection with the doubling
of about 525 miles on certain trunk
routes to increase the line capacity
im connection with the movement of
coal transport consequent on the step-
ping up of the production target from
987 million tons to 101 million tons.
This may materialise in the later part
of the Third Plan or early in the
Fourth Plant but certain surveys will
be difficult and therefore they have
to be started early. For instance, the
preliminary-cum-fina] location survey
for doubling of the remaining 260
miles between Kharagpur and Vizi-
anagaram on the East Coast section
of the South-eastern Railway will be
a very difficult line survey.
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The sixth item covers the prelimi-
nary engineering-cum-final location
and traffic surveys for the construc-
tion of certain sidings about 50 miles,
beyond Bacheli, required to serve
the various ore deposits in the Baila-
dilla area. This has recently been
indicated by the National Mineral
Development Corporation.

Then there is Demand No. 17—
Open Line Works—replacements. This
is for a sum of Rs. 5 lakhs. It is in
the nature of a token grant to bring
to the notice of Parliament specifi-
cally the five works of development on
the different railways. These are for
doubling, to meet the new pattern of
the coal movement at the end of the
third Plan. Each one of these will
cost nearly Rs. 2 crores or over. There
is a token provision for Rs. 1 lakh for
each of these works. This is in.con-
formity with the recommendations of
the Public Accounts Committee in
their 40th report, which are as fol-
lows: —

“....that Parliament should be
apprised of and financial approval
taken in advance of commencing
works involving large amounts of
expenditure.”

Hence the motion.



2559 Demands for

DEMAND NoO, 2—MISCELLANEOUS Ex-
PENDITURE

Mr. Speaker; Motion moved:

“That a supplementary sum not
exceeding Rs. 12,00,000 be granted
to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1968,
in respect of ‘Miscellaneous Ex-
penditure’.”

DeMAND No. 17—OPEN LiNE WORKS—
REPLACEMENT

Mr. Speaker: Motion moved:

“That a supplementary sum not
exceeding Rs. 5,00,000 be granted
to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1963,
in respect of ‘Open Line Works—
Replacements’.”

Shri S. M. Banerjee (Kcnpur): Mr.
Speaker, Sir, I would like to confine
my remarks to Demand No. 17. I am
all for supporting this demand be-
cause it is meant for doubling the
lines. It has become absolutely neces-
sary. In doing so, I would try to
bring to the kind notice of the hon.
Minister the questicn of staff working
in constructing a line in Rourkela for
taking iron ore to the Rourekala steel
plant. This work is generally known
as the Bondamunda-Dumaro Con-
struction, E.E, Railway. I am told
that some staff was brought from Cal-
cutta and other places belonging to
the S.E. Railway and they were being
paid some construction allowance.
The work on the line started in 1956
and the construction allowance began

to be paid from April, 1957. I do not -

know why this construction allowance
has been stopped from 20th  April,
1961 when it is said that no passenger
train or goods train can run on that
line. The hon. Deputy Minister may
say or the Railway Ministry may
come out and say that this line is be-
ing used for taking iron ore to the
Rourkela steel plant. But the con-

AUGUST 18, 1962

Supplementary 2560
Grants
(Railways)

struction allowance Wwas sanctioned
by the Railway Department on a de-
finite understanding that this will be
stopped only after this line was open-
ed to goods and passenger traffic. My
submission is neither the passenger
trains nor the goods train run on this
particular line. All the staff who are
working there in the Accounts De-
partment and in other departments
are not unfortunately getting this
allowance.

I may invite the attention of the
hon. Minister to the other line known
as the DBK Projects. Whosoever is
working on that line, accounts staff
or any other staff, is entitled to the
construction allowance. I would,
therefore, request the Minister to see
that in the larger intcrests of the rail-
ways, in the interests of efficient
working on this particular line, as
well as on the other line to which I
referred to earlier, this allowance
should be restored. The allowance
was stopped on 20th April, 1961, and
today I am sorry to say that no reply
has been given either by the Railway
Board or by the Genera] Manager or
by the accounts officers in charge of
this particular project. I would,
therefore, invite your attention to this
aspect of the matter and request that
some light may be thrown on it. If
prior noice is to be given, he may
kindly make the necessary investiga-
tion and give the information.

With these words, I support the
demand.

Shri Joachim Alva (Kanara): Mr.
Speaker. Sir, speaking about Demand
No. 2, I do not know how the Minister
has settled the priority in regard to
surveys. The hon. Deputy Minister
recently went on a non-official visit
to my constituency of North Kanara.
I am grateful to him for that, though
he did not give me any intimation.
But the people in the town across
which he passed, Haliyal, and who
have been demanding a railway,
wrote to me that he did not stop
there, though it was only 10 miles
across the route. I am in a spirit of
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opposing this demand and I would
like to know how this priority for sur-
veys is fixed.

When I made a demand for a sur-
vey of my constiluency, the hon.
Railway Minister was not generous
enough to mention it even in his
speech. There is not even a file in
regard to the survey. I know we
cannot oppose the policies while
speaking on supplementary demands.
All that I would like to plead is I want
to know how these priorities are fixed
up and why my constituency, which
has not got a railway for several years,
where even a Minigter goes incognito,
without even informing me......

Shri S. V. Ramaswamy: My tour
programme is sent to all M.Ps. con-
cerned.

Shri Joachim Alva: I did not get it.

Shri 8. V. Ramaswamy: Perhaps he
was away abroad.

Mr. Speaker: Probably he might
have gone out of India.

) Shri Joachim Alva: No, Sir I look
into every letter that I get whether
I am in or out.

On 3 previous occasion, this De-
puty Minister, Shri Ramaswamy, said
that a railway could not be put in my
constituency. A fortnight ago, he was
going to Dandeli, but he did not stop
on the way at Haliyal which was
hardly 10 miles away, where people
are demanding a railway. They wrote
to me saying, if he haq stopped. they
would have put a hundreq garlands
round him.... (Interruptions). I am
not saying it in any gpirit of humour.
When people are demanding a rail-
way, at least a survey can be promis-
ed. A survey means something at
least, that something is moving some-
where. But when there is no file even
moving inside the Railway Board, it
is time we asked the high-ups in the
railways as to what they are doing
about a backward area, but which
from the national point of view is
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perhaps India‘s best arca, because it
is very rich from the harbour point
of view, electricity and power point
of view, mineral point of view, timber
point, arecanut point of view and
even in man-power. As I said, I am
a member of the ruling party and I
cannot oppose a demand, but I am in
a mood to oppose it altogether in the
interests of my constituency.

1 would pinpoint the demand of my
constituency. The Deputy Minister
went on a visit less than a fortnight
ago to the Dandeli area, which is
going to become a very important in-
dustrial centre of India with several
high grade factories. He was seeing
the light railway which was very
rickety and which was supposed to
carry timber, belonging to the forest
Department. We are glad to know
that the Central Government is taking
over that railway. That is good news.
We do hope that next time when the
railway budget is presented, the hon.
Railway Minister, guided by his two
able deputies, will see that Karwar is
included in the survey.

Shri P. K. Deo (Kalahandi): Mr.
Speaker, Sir, I would like to confine
my observations to Demand No. 2 in
relation to the South-Eastern Railway.
As pointed out by several speakers
in this House on previous occasions,
this is the most important railway in
the entire railway system of India,
because it caters to the needs of four
steel mills. Regarding the expansion
programme of the South-Eastern Rail-
way, I beg to submit that the survey
that is being undertaken for the
D.BK, Railway Projects—Dandakara-
nya-Bolangir-Kiriburu Railway Pro-
jects—has been entrusted to a staff
which is located at Waltair. Their
activity is very much widespread. It
means the extension of the Bonda-
munda line and linking of the Sam-
balpur-Titilagarh line, and the survey
and construction of the Kotavalasa-
Bailadilla section of the D.B.K. line.
1t is the most important line. As many
as 49 tunnels have to be done. Our
export target of 10 million tons of
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iron ore to Japan has to be facilitated
through the Vishakhapatnam Port in
which very soon we are doubling the
capacity to export. I beg to submit,
‘Sir, that the progress made 'in this
regard is not very satisfactory. We
have got grave doubts whether we
can stick to the schedule and the
actual export of iron ore could be
made in time. We have got grave
doubts whether we shall be sble to
fulfil our various commitments re-
-garding our exports to Japan.

In this connection, Sir, I have a
suggestion to make. Instead of the
Kottavalasa-Bailadilla line being a
blind line that is the railway line com-
g to a stop at Bailadilla, which is
one of the largest iron ore fields in
the world—I submit that the Jine
should be further extended to meet
either at Ballarashah or at Sirpur on
the Wardah-Vijayawada section of
the Central Railway. This line was
surveyed a long time back. In those
good old days the Nizam Government
of Hyderabad wanted to put steel
mill by utilising the coal from the
coal fields of Chanda and the iron
ore deposits of the Bailadilla mines.

Sir, there is a great possibility of
developing that backward area of our
country. If you will have a glance
at the railway map you will find that
there is a big gap without railway.
that is the Bastar-Chanda-Korasut
area. That contains large number of
rich mineral deposit. It has got bau-
xite ore with the highest percentage
of aluminium content. There is iron
ore also. There is coal in Chanda
which is quite suitable for a steel
plant. I submit that the Government
should consider the desirability of
having a survey made from Bailadilla
to Ballarshah. Further, I would like
to point out that in those good old
days. the Bengal-Nagpur Railway,
which is now called the South-Eastern
Railway, made a survey of this area.
The survey was conducted by Mr.
Parkes to have g railway line from
Kesinga {0 Nowrangpur and join the
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D.BXK. line somewhere at Boriguma or
Kotpad. That survey report has pbeen
put in cold storage. I think that
should be taken up and the construc-
tion work, if not possible in the Third
Plan, may be taken up at least in the
Fourth Plan.

I have another suggestion to make.
The Kiruburu section of the D.B.K.
line which branches off from Bonda-
munda goes eastwards towards Bar-
suan area, There is a gap of about
60 miles between Talcher, which is
the terminus of Talcher line which

“branches off from Cuttack and the

line. If that gap of 60 miles could
be filled and if there is an extension
of the railway line to meet at Talcher,
then there is every possibility of deve-
loping the Paradip Port. Then we
can export millions of tons of iron
ore, which are still unused, to Japan
or to other countries through this
Paradip Port, and that will help us,
to a great extent, to earn the much
needed foreign exchange of
which we are short at present.
we find from this Demand that the
doubling of the section between
Kharagpur and Vijayanagaram has
not bcen taken up. It has been
shelved. It is probably hoped that
this work may be taken up during
the Fourth Plan. It is one of the
most important sections of our rail-
way system. It is through this section
that coal movement to South India
takes place, where there is no coal
at all. The entire Southern Railways
depends upon the movement of coal
from the Bihar and Orissa (i.e.
Talcher) coalfields through this sec-
tion. Many of the industries in the
south are also being closed down due
to the limited supply of coal. So, I
submit that this should be given top
priority to facilitate the movement of
coal and to give the final word to
our first iron ore plant in the South
which is likely to come up at Salem
or nearabout. Therefore, the doubl-
irg of this line should be taken up
in right earnest.
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Then, even though there is a pro-
vposal to double the line from Nagpur
to Howrah, the main line of the South
Eastern Rai ys, as far as the work
between the Bhilai Nagpur section s
concerned, it is not at all satisfactory.
I think it was scheduled that the
work would be completed by 1963 but
considering the progress so far made
I do not think anybody would be
satisfied that the work would be com-
pleted by that time because the two
main bridges on Waynganga and
another big river in that section have
not been taken up as yet. So, I sub-
mit to Government to leave no stone
unturned to complete this important

work in time. .

ReTH HZIIT : =N A AT
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T TR, ¥fwT AgT ST § walq ATE
# ooft % o W WY JeE-arA fagm
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FaAg T T qaATA A W T AT &
fosk w7 & fr 99 & § 3-sgaeaT FY
Tgd wed FE@ &, @ T @
TETA-HR AT AT E T g 1)
[EAGHT AT FH BN W ¥ F
TIIET & I7 T ¥ 9T 79T . gy g
g WA R WA A w7 F;Y
aaTT Argar § fF agt 9T ow A oA
Ya-ared fagw &1 F19 gE Tw@
e

qIEANT  q€q, ®T Wlear, A
FIVATE F qTL H AT & qTHA 74 fFA7L
W § 1 T 97 35997 F1 IqA7
7T faw mw A7 ¥ fam afew anr
#ow & fo wag I

FYET AT W F g F faers
A% FE AT TN w7 fa=vT AT o
BT 1 T ST WrAEA § aTEE
dTTH T ATGT TN F FEEY F g9
DT AfFTFE AT flEaAw
FH AATA F gASA aF AT FOH
gAY qF AT AT fAmT #7 FTEAr
Frfam, a8 at g ao faega aF
g |

% g fragT sviramar g fa
Iq-aTAT & qrAq | gg (AW
aga "t g fagzr gav & AT giEqrE
#r 3T gl T g7 Frawe
(icE e GGG N N T
ST TFT BT @S, AR QU FF &
fae ag wE I=0 3 6 s & W
TEAFFFHIEFT & 70 T FH
A gg-adfa AFAr 7 3T AT A



2567 Demands for
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WF framr & W aidt N aw A
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weaw WA : WEE FT A6 g@
grg darw Ag & ) ATAAT gl
§g T TR FL | 47 I49 a7
qz fa=r grm, 1 39 gwa ag 4 @
FE T § |

WY TRITAT ARG AT |

F % T2 o1 05 Agsat §) a7
faar arar wifew, 9= qgEi &1 A
=[ @ T arfzge | gFEhg #oaed
€ I T WA & FFT AT TG
€Y | qF IAFT AIST AT IFTT
Far &, arky Y FT AT AT HF IITE )
& Far€ q1 9 faeg dar & fam v
2, qm wza @ &u fer s
$ WX ¥ TR = qgq
o fraremar 1 & 9T g fF m]
v wuer St &1 wfyw ey ¥ var
1At T7fen | 7§ g2t % fav ez g
7A€, WUT WEAT FT AT AT T
AT RAT AT TN AE AT AT
fear a @ & F =g g 5 omeA
faga, safar @Al &1 &y, ey qar
gt &1 W ey § vmr st Aifd
M A FA @ Ay H @ gu
gz wa frar s =wifed s waw
gt WA &1 glaur # A7 &) €arq
ag¥ fear omAr gErfET

Shri Daji (Indore): Sir, while the
Demands for supplementary grants
are welcome as they are made parti-
cularly with reference to coal move-
ment, the first thing that strikes one
is the improvised manner in which
the whole matter is sought to be dealt
with. It is hardly two months since
we passed the Budget and now, in
the Supplementary demands, we are
told that a new pattern in the direc-
tion of coal movement has been found
and therefore steps are necessary to
provide for the same. Secondly, we
are also told:
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“The National Mineral Deve-
lopment Corporation have indi-
cated only recently the particular
deposits proposed to be worked,
and consequently the decision
regarding surveys for construc-
tion of sidings in this area is a
post-budget development.”

If this is so, no one can blame the
Railway Ministry for coming forward
with supplementary demands. But,
the question is, how long are we
going to proceed in this ad hoc manner.
We have a planned economy. We
have got a Five Year Plan. How is
it that the National Mineral Develop-
ment Corporation tells you only
recently the new deposits that it
seeks to work and how is it that you
are totally ignorant of the total
demand under the Five Year Plan
that you are called upon to meet.
If this is so, we are also further
warned that Ffurther demands are
necessary and further supplementary
demands will be....

Mr, Speaker: If the hon. Member
addresses the Chair and speaks to the
Minister in the third person, it would
be better.

Shri Daji: We are told that if it was
found necessary, a further supple-
mentary budget will be brought for-
ward. In how many cases are we
going to complete the picture? Really
speaking, the nation as a whole is
deeply concerned about the question
of coal traffic. This morning, we
were told by one hon. Minister that
because of lack of railway lines, iron
ore was accumulating at the ore pits
and so on. This demand once again
stresses the lopsided character and
nature of the work that is being
undertaken by the railways. Coming
from Madhya Pradesh, I know for
certain that the Central Plan and the
State plan both have visualised the
opening up of huge coal mounds in
the Vindhya Pradesh region. And,
as yet. no railway line is being sche-
duled in that area. I also know that
for the Korba power plant and the
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[Shri Daji]
Korba coal deposits which are being
exploited, no scheme for railway lines
1s being developed in that area.

The Minister of Railways (Shri
Swaran Singh): Which area? There
1s a line from Korba to Champa.

Shri Daji: For thc new scheme.

Shri Swaran Singh: Which new
scheme?

Shri Daji: Of carrying«coal from
Korba to U.P.

Shri Swaran Singh: There is a line
to Champa. From Champa, it can be
taken anywhere.

Shri Daji: Only 35 miles of line.

Shri Swaran Singh: Actually, the
complaint of the Railways is that the
Korba-Champa line has been there in
position and is not being utilised.
Therc are no buyers for the Korba
coal.

Shri Daji: There is the question of
the Balladilla mines. What I want
to stress is this. It is now time that
the different Ministries, particularly
the Ministries for Coal ynd Rail-
ways and now the the Ministry with-
out Portfolio sit together, one day,
two days, for a week and once for all
decide the requirements of the Third
Plan so that we are not again and
again faced with this eventuality that
new demands are raised and new tar-
gets are indicated and therefore new
line have got to be doubled, There-
fore, the only objection that one can
take is this. Doubling of lines and
the new surveys are welcome things.
We only stress, again, that a more co-
ordinated effort and long term plan-
ning by the Railways alone can solve
the situation. For, the railways can-
not deliver the goods just the next
day or the day after; it takes some
months and some years to be able to
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deliver the goods. Therefore, it is ne-
cessary that the entire requirements
of the Third Plan and even thce beg-
inning of the Fourth Plan should be
chalked out and surveyed from now
onwards and given over to the Rail-
way Ministry, so that in a regular way, .
the railways will be able to forestall
the requirements and meet them be-
forehand, so that the accumulations
here and the bottle-nedks there which *
we are again and again faced with
will not be there in the future. With-
out this imagination ang without this
foresight and without this fore-plann-
ing, the work on the railways will not
succeed. In fact, I would even go to
the length of saying that somctimes,
the Railway Ministry may cven put
their foot down on the other Minis-
tries and say ‘Give us your programme
beforehand; otherwise, we shal] not be
able to mcet your needs’.

We are now going to have a double
line. That is very good. I would
only pray on this occasion that this
doubling of the line would not lead
to further accidents, but may lead to
lesser accidents.

Dr. M. S. Aney (Nagpur): It would
rather minimise the accidents.

Shri Daji: I hope it will mini- "
mise accidents. But the som-
bre pipcture given to us yes-
terday was almost ®o consternating, .
that one is compelled to conclude that
the surest destination for one who
purchases a ticket for travel on the
railways is not the destination shown
on the ticket but heaven or hell,
whichever you may like to call it, or
the grave. It was such a sombre
picture that we hag yesterday that
even the papers have ‘been forced to
comment over the total denial of res-
posibility and the refusal to give
us any concrete measures to avert ac-
cidents; and this leads to this fear that
if we purchase a ticket and board a
train, we are booking overselves more
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easily for the grave than for the
station of destination. I hope that this
doubling will help to solve this pro-
blem.

Shri  Sonavane (Pandharpur):
‘While speaking on the Supplementary
" Demands for Grants relating to the
railways, I am surprised that within
the course of only six months, the
, Railway MMister should have come
forward to this House with these
Supplementary Demands. This doubl-
ing of lines, the surveys and other
miscellaneous expenditure could have
been visualised earlier. If jmagina-
tion hag not traversed so far, then I
do not know what the position is; it
only means that the long-term plan-
ning is perhaps defective. However,
I would not make a big gricvance out
of it, but it is there.

On Demand No. 2, a sum of Rs. 12
lakhs has been asked for in regard to
the surveys. I would like to submit
that some traffic and engineering sur-
veys have been completed, buy they
have been kept in cold storage. I do
not know why they have been kept in
cold storage. I would like
to refer, in this connection, to
the traffic survey regarding the Barsi
Light Railway which was formerly a
private railway; that has now been
nationalised and brought under the

" Central Ra‘lway. This line was to be
converted inlo a metre gauge or broad
gauge line, and with that end in view,

. surveys wer, undertaken, and a lot
of money was spent on it.
But nothing® has been done so
far. In this connection, I would like
to draw the attention of the hon.
Minister to the grievances of the tra-
velling public. There ig a place of
pilgrimage called Pandharpur where
the Vittoba temple is there, and lakhs
and lakhs of pilgrims go to that place,
but we find that actually, they are
physically made to travel almost in
wagons just like goat, cats and dogs.
This state of affairs is continuing for
long, and we are all suffering in
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silence. Pandharpur is my consti-
tuency. Of course, I am travelling not
in the wagons, but I have also got
to perform the railway journey dur-
ing the four fairs there in a year, and
I have found that actually, so many
wagons are attached to the rakes.
People are tired of this thing. All the
time, newspapers are coming out with
articles etc., on the subject, but no
hon. Minister has cared to visit that
place. I was very happy to find that
the Deputy Railway Minister was
visiting Sholapur, and I thought that
he would come to Pandharpur also
and have darshan of the Vittoba
temple, but he did not do so. I in-
vite the hon. Railway Minister, Shri
Swaran Singh to come and visit Pand-
harpur, and if he gives me some inti-
mation, I shall actually show him
the position, particularly, during one
of the fairs there, and he would then
appreciate the difficulty. I hope that
the money spent on the traffic surveys
and enginecring surveys would not
be wasted. If action is taken on the
survey reports, then the blessings of
the rural pcople who have to travel
from Marathwada and Madras, and
the people coming from other places
also to have darshan of the Vittoba
temple will be there for the railways,
and the sufferings of these pilgrims
would be put an end to, if this ques-
tion is taken up in right earnest.

Shri P. Venkatasubbaiah (Adoni): T
wholeheartedly support the Demand
for addition funds for doubling of
track and conducting certain surveys
in this regard. The hon., Deputy
Minister has done well to focus atten-
tion on the doubling of track for the
swift and immediate transport of coal.

In this connection, I would like to
bring to his notice some difficulties re-
garding the export of iron ore, which
has become one of our most important
foreign exchange earners. I am sorry
to say that much attention has not
been paid by the Railway administra-
tion te this matter. Coming from a
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constituency from Wwhere iron is being
exported, I know the difficulties of
the small mine-owners from my area
and the adjoining area, Bellary dis-
trict, Hospet and Sandur areas. The
greatest bottleneck is congestion on
the railway line. After the libera-
tion of Goa, Marmagoa has become an
important port. Formerly, iron ore
used to be sent to Marmagoa for ex-
port to foreign countries. Now we
have repaired the line. Masulipatam
and Marmagao have been joined. It is
all the more necessary that further im-
provements should be effected on this
line. Masulipatam is a port in An-
dhra Pradesh which has been neglect-
ed for a long time. These two ports,
one on the eastern side and the other
on the western gide, are going to be
very important portg for the export of
mineral ore from this country. The
railway line joining these two ports
is not being cared for, so far as my
knowledge goes. 1 would like to
stress that this is an important link
through which iron ore ig exported.
Attention should be paid to the im-
provement of this line so that with
the least difficulty we could export
such important foreign-exchange earn-
ing commodities like iron ore and
manganese ore which are mined in
abundance in our area.

I once more thank the hon. Minis-
ter for bringing in thig supplementary
demand and I once more request him
to bestow attention to the railway line
I have mentioned.

Shri P. G. Sen (Purnca): 1t is very
encouraging that the hon, Minister has
brought forward the question of
doubling of lines and preliminary sur-
vey thereto. But it is very disappoint-
ing that no demand has come from
the North-Eastern Railway for a
single broaq gauge line from Katihar
to Barauni. You know that the
Rajendra Bridge has been erected
across the Ganges and the broad
gauge line goes up to Barauni, the line
foing from Barauni to Assam, that is,
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covering the North Bihar and North
Bengal portion. Link with Assam is
of the utmost importance. But though
the broad gauge line towradsg Samasti-
pur has been made, thjg portion, of it,
not more than 100 or 112 miles, has
not be broad gauged, to the utter dis-
appointment of the travelling public.
At the same time, so far as the move-
ment of coal and cement and other
essential commodities is concerned,
transhipment difficulties arise and
Baranuj becomes very congested, with
the result that we do not get even
coal, So, my point is that while doubl-
ing of the lines has been provided
here, there should be at least a single
broad gauge line from Barauni to
Katihar, because from  Siliguri to
Assam there is already a broad gauge
line, but from Katihar to Barauni
there is no broad gauge, and it should
be provided.

Shri S. V. Ramaswamy: I am thank-
ful to the hon. Members who made
several suggestions.

There is a misconception about the
supplementary demands. Shri Daji
for instance said: can we not finalise
the thing once and for all, even think
ahead for the fourth plan draft a plan
and finalise it and present it to Par-
liament, and not come again and again
with supplementary demands? I think
my hon. friend has misunderstood the
entire framework and the process of
planning.

In the Third Plan Report itself the
hon. Member will fing the passage
where it is stated:

“The development programmes
for coal and certain other impor-
tant industries have not yet been
worked out in ful] details.”

That is the very reason why we have
got to come again and again, as and
when things get fluallsed. My hon.
friend read from the book itself show-
ing that these developments are due
to post-Budget information and pro-
grammes.
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As the hon. Member is aware, the
Third Plan itself provides for the
ceiling of Rs. 1,325 crores, but sub-
sequently the Planning Commission,
on our representation, have found that
thig is not enough, and they have taken
note of our assessment of additional
requirements of 120 croreg and asked
us to process our programmes accord-
ingly. So, there is no rigidity about
this planning in a developing econo-
my. As and when, things develop, as
and when things crop up, new prob-
lems come up, we have to solve them
ad hoc, and again and again come to
Parliament. The very purpose of com-
ing here is to appraise Parliament of
the various things that are taking place
in the country and keep them inform-
ed. That is why, as I submitted ear-
lier, the Public Accounts Committee,
in jts 40th Report, has mentioned that
open line works of large mangnitude
which cost over Rs. 2 crores, Parlia-
ment should be informed at the very
initial stage and approval taken. That
is the very reason why we have come
up. and therefore, I hope my hon.
friendg wil] appreciate the reason be-
hind our coming to this House again
and again.

Shri Daji; The particuiar portion
you read out from the Five Year
Plan was written about two years ago.
Am I to understand that even now
the programmes have not been fina-
lised and given to the Railway
Ministry?

Shri S. V. Ramaswamy: Things do
take time. For instance, it js after
thig Plan that we discovered the Sin-
grauli mines and we have thought of
constructing a new line in that area.
So, we distover new things, and as
and when things develop, we have got
to think of new lines leading to those
places.

Also, the pattern of movement of
coal was not finalised. It is only now
that we have got a fuller picture of
what the pattern is to be at the end of
the Third Plan. It is for these pur-
poses that the doublings are to be
done. It fits in with the new pattern
that hag gmerged, so to say up to now,
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for the movement of coal towards the
end of the Third Plan.

As will be seen from the number of
railways that have been given in Page
2, the Bina-Katni doubling ig to faci-
litate the movement westward of coal
from the Central India coalfields. It
is obvious this thing has come out
now. Then with regard to the preli-
minary survey from Itarsi to Jabal-
pur, that line has got to be strengthen-
ed in order to move more coal on
that line.

Then, again, there is the Easlern
Railway—fina] location survey for
patch doubling of 60 miles on Sainthia-
Sahibganj loop. Hon. Members will
realise that thig is for the purpose of
increasing movement of coal. In the
Southern Railway, Waltair-Samalkot
section, 40 miles is to be doubled; be-
cause doubling would come up to
Samalkot and we want to extend it
right up to Waltair in order to reap
the benefits of doubling o the whole
section.

Shri P. K. Deo: was urging that
Khargpur - Vizianagaram doubling
should be taken up-ang given pro-
minence. As a matter of fact, this is
being given prominence. This will be
the last link in the complete doubling
of the line between Calcutta and
Madras. The survey is to cover about
260 miles. It is very difficult terrain.
The line in that area goes close to the
coast-line, hugging almost the coast.
We may have to take the doubling
line rather to the interior so that it
is not exposed to the vicissitudes of
the monsoons. This will take some
time to survey. That is why we are
doing it well in advance so that we
may be able to meet the demands that
may develop towards the end of the
Third Plan.

Now, my hon. friend, Shri Baner-
jee, mentioned about construction al-
lowance. Construction allowance is
based upon certain principles, the main
principle being that it should be a new
project. Unlesg it 18 a project where
new conditiona prevail, construction
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allowance cannot be gven. In the case
of doubling of a well-established line,
there is no question of any difficulties
for the staff because there is already
a line. Therefore, in the case of
doublings like this, it would not be

possible to give construction allow--

ance,

Shri S. M. Banerjee: I think there
is some misunderstanding. I was say-
ing that construction allowance was
given from 1957 up to the 20th April,
1961, It was suddenly stopped. I
have no positive information.

Shri S. V. Ramaswamy: I am stat-
ing the principle. Where exactly this
was done and up to what portion, all
this, ] am not well aware of. If my
hon. friend would pass on the infor-
mation to me, I shall try to vreply.
But, the broad principle on which it
is based is this. Only in the case of
new projects this construction allow-
ance is allowed and not in the case of
doubling an old line,

My hon. friend, Shri Alva was ask-
ing the Ministry, ‘What about the
priority for survey?’. It is obyious
from the notes that have been circu-
Jated that these new doublings are
only for the purpose of meeting the de-
mands of national economy, for the
movement of coa! supply to industrics,
to develop industries and so on.

Shri Sivamurthi Swamy said that
Karnataka has not got cven one line;
and thercfore, give 10 or 15 miles
at Jcast. It is not a question of cha.-
rity; it is not a question of giving this
area or that area.

Shri Joachim Alva: Salem has got.
(Interruptions).

Mr. Speaker: He is answering Shri
Sivamurthi Swamy.

Shri Joachim Alva: Iie wes also
referring to me (Interruptions).

Mr. Speaker: That he has finished
already.

AUGUST 18, 1962

Supplementary 2580
Grants
(General)

Shri S. V. Ramaswamy: I am sorry
Shri Alva should have got up and
have said all that. Evidently, he was
in Europe when my tour programme
was sent to him and he has ignored
me. But, whatever it is, Karwar is
also there. He is urging about Kar-
war. We have to programme for lay-
ing a broad-gauge line from Guntakal
to Hospet in order to develop the ex-
port of iron ore. "We are thinking
of some other scheme by which we
shall be able to step up export via
Karwar. This question of laying a
new line to Karwar is not now under
consideration,

Fortunately, we have got Goa now.
My hon. friend, Shri Venkatasubbiah
wag mentioning about the movement
of iron orc via Goa. It is a matter
worth considering. The full picture
is not clear yet. The matter is under
consideration in this Ministry and the
Ministry of External Affairs. No
doubt, Goa is a wonderful pory and
in years to come it will be one of the
finest ports in the west coast and the
sustenance of that pory will be by ex-
porting iron ore. There is no doubt
about it.

Shri Venkatasubbiah also mentioned
about Masulipataim. He must be thank-
ful that only rceently we converted
the Masulipatam-Bezwada line from
metre-gauge (o broad-gauge. The
hon. Minister was there. He declar-
ed it open only last month. That
places Masulipatam on  the broad-
gauge which js more advantageous
than metre-gauge. Unfortunately,
Masulipatam port is not a developed
onc. And, port; are not under the
Ministry of Railways but under the
Ministry of Transport. If the port
were to be developed with the facili-
ties now available by having a broad-
gauge link from Bezwada, I have no
doubt that the port can also export
iron ore. It is for the hon. Member
to address the Ministry of Transport
and Communications to develop the
Masulipatam port.
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As regards the other point with re-
gard to the development of North
Canara area, I am glad to inform the
House that we made an offer to the
Mysore Government to pay a certain
sum for taking over the Alnaver-
Dandeli line. The Mysore Govern-
ment hag accepted our offer and, in
course of time, it will be taken over
by the Indian Railways after due pro-
cess. I have been myself to that area.
1t is one of the richest areas. I am
glad to inform my hon. friend, Shri
Alva that my own impression is that
it is one of the richest areas in India
and the future of that area is very
bright indeed. There are already a
number of industries and more indus-
tries could come up. By the taking
over of this line by the Indian Rail-
ways, I have no doubt that that area
will become industrially advanced. I
hope that by the time the next Budget
comes, Shri Alva will have a different
opinion of the activities of the rail-
ways in that particular area. .

Shri Deo mentioned certain new
lines linking up Bailadilla with cither
Balharshah or Sirpur. These are all
quite good suggestions. He also sug-
gested that the Kiruburu line may be
linked up with Talcher. By and by,
as lime goes on and things develop,
we may have to consider these things
also. But, just at present, with our
limited resources and for the purpose
we have in view, namely, the move-
ment of coal, under a new pattern
during the Third Five Year Plan, we
have gol 1o confine ourselves to what
we  have before us.  And, when
the time comes, we  shall, cer-
tainly, have the opportunity of con-
sidering thesc proposals.

He also commented on the doubling
of the Bhilai-Nagpur line as not be-
ing satisfactory. There was certain
delay. There wag shortage of steel
rails and materials. “But, nobody is
more anxious to have the doubling
completed than the Railways because
there are so many blocks and engi-
neering cautions which impede the
movement of trains and the move-
ment of goods. Central India is very
rich in minerals; for instance, in man-
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ganese ore and the iron ore can be
moved to Vizagapatam. We would
very much like that this doubling is
completed so that we can move our
ores from the Vizagapatam port. Every
effort is being made to complete the
work.

Swamiji mentioned about villages.
The trains pass through villages.
Whenever there are trains passing
through villages, the villages also get
the benefit. If there be development
of the villages by reason of setting up
of industries, they may ask for halts.
Subsequently, if there be further de-
velopment, there may be a station.
Thercfore, the railways do contribute
to the prosperity of villagers and vil-
lages. It is not as if the trains shoot
off ignoring the villages. If railways
are laid through the villages that
Swamiji has in mind, I have no doubt
those villages also will benefit.

13 hrs.

Shri Sivamurthy Swamy (Koppal):
Sir, may I ask one question. What are
the conditions to lay new lines in any
particular area? Are there any pre-
ferential conditions to lay new lines?

Mr. Speaker: This question bhas
often bcen answered in this House:
he can wait for some time and then
utilisc another opportunity. Now, the
question is:

“That the respective Supplemen-
tary sums not exceceding the
amounts shown in the third col-
umn of the Order Papcer be grant-
ed to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1963,
in respect of the following de-
mands entered in the second
column thercof—

Demands Nos. 2 and 17",
The motion was adopted.

13:01 hrs.
DEMANDS FOR SUPPLEMENTARY
GRANTS (GENERAL), 1962-63

Mr. Speaker: The House will now
take up discussion on supplementary



